
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK  
CC Applications Notified for submission of 

court fees.  

Date : 30.04.2024  

SL

. 

No

. 

C.A.No. 

Date of 

Applicatio

n 

Case No. Applicant 

Court Fee 

Specificatio

n 
  

1 
17542/202

4 
22.02.2024 WA/2256/2023 T BAG 18.00,3*18 

  

2 
18056/202

4 
23.02.2024 WP(C)/32779/2021 K K NATH 3.00,3*3 

  

3 
20316/202

4 
29.02.2024 WPC(OA)/246/2019 S. K. SINGH 5.00,3*5  

  

4 
25850/202

4 
16.03.2024 WP(C)/22411/2023 A K SAHOO 4.00,3*4 

  

5 
28787/202

4 
27.03.2024 WP(C)/13818/2023 S N SHARMA 5.00,3*5  

  

6 
31973/202

4 
08.04.2024 ABLAPL/14934/2016 B.K.DAS 

12.00,3*12 

dms   

7 
36131/202

4 
19.04.2024 FAO/320/2022 B K SWAIN 

6.00,3*6 SENT 

TO XEROX   

8 
36142/202

4 
19.04.2024 BLAPL/7957/2017 

MANTU@BIJU@PITTE

R NAIK@NAYAK 
3.00,3*3 dms 

  

9 
37024/202

4 
23.04.2024 WP(C)/12199/2014 B K PARDHI 3.00,3*3 

  

10 
38300/202

4 
25.04.2024 OJC/479/1995 K K MAHANTA 7.00,3*7 dms 

  

11 
38318/202

4 
25.04.2024 ARBA/5/2024 S K NANDA 422.00,3*422 

  

12 
38536/202

4 
26.04.2024 WA/601/2023 M BEHERA 

8.00,3*8 sent 

to xerox    

13 
38778/202

4 
26.04.2024 FAO/473/2019 G R PATRA 

4.00,3*4 sent 

to xerox   

14 
38802/202

4 
26.04.2024 CRLMC/3588/2011 S CHOUIDHURY 12.00,3*12 

  

15 
38805/202

4 
26.04.2024 CRLMC/966/2012 S CHOUIDHURY 30.00,3*30 

  

16 
38806/202

4 
26.04.2024 CRLMC/592/2012 S CHOUIDHURY 32.00,3*32 

  

17 
38808/202

4 
26.04.2024 CRLMC/1103/2015 S CHOUIDHURY 34.00,3*34 

  



18 
38812/202

4 
26.04.2024 BLAPL/724/2020 S CHOUIDHURY 5.00,3*5  

  

19 
39022/202

4 
27.04.2024 CRLMC/2418/2022 M N MOHANTY 3.00,3*3 

  

20 
39024/202

4 
27.04.2024 CRLMC/2419/2022 M N MOHANTY 3.00,3*3 

  

21 
39026/202

4 
27.04.2024 CRLMC/2420/2022 M N MOHANTY 4.00,3*4 

  

22 
39028/202

4 
27.04.2024 CRLMC/2421/2022 M N MOHANTY 3.00,3*3 

  

23 
39150/202

4 
27.04.2024 ABLAPL/577/2023 P. K. JENA 

8.00,3*8 sent 

to xerox   

24 
39568/202

4 
29.04.2024 WP(C)/17536/2021 NIRANJAN ROUT 

4.00,3*4 sent 

to xerox   

25 
39577/202

4 
29.04.2024 WA/1631/2022 P.K. ROUTRAY 

7.00,3*7 SENT 

TO XEROX   

26 
39631/202

4 
29.04.2024 WP(C)/7409/2015 B K MISHRA 

DMS 

application. 

Court fee to 

be paid ₹ 

378/- 

  

27 
39708/202

4 
30.04.2024 ABLAPL/14057/2016 A. KALASH 2.00,3*2 DMS 

  

28 
39808/202

4 
30.04.2024 BLAPL/1739/2024 S K SWAIN 

4.00,3*4 

download copy   

29 
39817/202

4 
30.04.2024 CRLMC/964/2016 M N MOHANTY 3.00,3*3 dms 

  

30 
39942/202

4 
30.04.2024 WA/571/2023 PK ROUTRAY 3.00,3*3 

  

31 
40005/202

4 
30.04.2024 WP(C)/36437/2023 P K ROUTRAY 5.00,3*5  

  

32 
40010/202

4 
30.04.2024 WP(C)/36436/2023 P K ROUTRAY 5.00,3*5  

  

33 
40034/202

4 
30.04.2024 ABLAPL/2111/2024 P K MISHRA 

4.00,3*4 

download copy   

34 
40051/202

4 
30.04.2024 

WPC(OAC)/3188/201

8 

PRAFULLA CHANDRA 

RATH 

3.00,3*3 SENT 

TO XEROX   

N I C 

 


